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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON2.09.2017
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CP NO.15/11/2004

Sh. Shobhit Chauhan alongwith Sh. Saurabh Srivastava, Advocates for the

respondents.

It is informed that, the appeal is pending before the Hon’ble High Court
U/s 10A of the Companies Act, 1956 is subject matter and may have bearing on the
disposal of the present petition. Hence, there consensus that the matter be adjourned

subject to outcome of the pending appeal before the Hon’ble High Court.
In view of this, the matter is adjourned to 30" October, 2017.
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Dated:20.09.2017 Sri H.P. Chaturvedi,'Member (Judicial)
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